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':(1)) war.btr Ill'mon Covemment pro-
~.e'lto deve}® sbme t.u~ist resorts in the 
State:,during the'same period; and ' 

,(c) if '10, . the d~tails thereof? 

THE MINISTER OF PARLIAMEN. 
TAR Y AFFAIRS AND TOURISM (SHRI 
H.K.L. tBHAGAT) : '(a) The Central 
Department. of Tourism in consultation 
with the Government of Maharashtra has 
identified 17 places of tourist importance 
whl¢h ;,will 'be developed in a p,hased 
maaoer ,with the combined resources of 
State, Centre and private sector. 

(b) and (c) The, Central Department 
of Tourism ,sanctions central assistance 
for individual projects forwarded by tbe 
State Governments based on the merits of 
such projects and availability of funds. An 
amount of Rs. 5.,12 lakhs has been 
sanctioned for floodlighting of Bibj .. Ka. 
Maqbara at Aurangabad in December, 
1985. 

Decline In predution of sllk 

,5291. SHRI MADAN PANDEY 
Will the Minister of TEXTILES be pleased 
to state: 

(a) whether it is a fact that the head 
office of the Central Silk Board was 
lransferred, to ~angaJore on the request of 
Government of Karnataka; 

(b) Whether ,the production of tusser 
silk bas tieclined despite the seope for 
development of sericuIture in Northern 
and Eastern regions and the interwstate 
development project undertaken; and 

(c) 'the steps being taken by the 
Central Stlk Board in this regard ? 

THE 'MINISTER OF STATE OF 
rHB M1NISTRY 'OF TEXTILES (SHRI 
~H'URSHI'D ALAM KHAN): (a) Yes, 
Sir. . 

(b) and (c) No, Sir, in fact, the 
prO'ducti~n of tusser silk has increased 
from the level of 2.57 Jakh kg. during 
1'981 ... 82 to 4.44 lakh kg. during 19'84·85. 
In order to step llJ' the production of 
tosser silk. Cehtral Silk BOifd (CS'B) has 

.stabUabed a full ftedpd Contral" se • .". 
tore' ~Research & Training Inatitute :,.t 
hnebi to tackle the problem. or t .... t 
Culture and to provjde research aid 
development support to the reaTtrS. ,fbi. 
Institute has a network of 19 '·Basic 6wd 
Multiplication and Training Oontra, ,a 
aegional Tusser Restarch Stations ,and ,1'1 
Extension Centres located in various 
States. Further, seven Oak Tusser Grain-
ages have also been functioning 'neder 
Central Silk Board in North Eastorn 
Region to consolidate production of oak 
tusser. 

Acceptance of draft, pay orders and 
cheques issued by n8 tionallsed banks 

by Delhi Custom House Treasury 

5292. SHRI MANVENDRA SINGH: 
Will the Minister of FINANCE be pleased 
to refer to the reply given to part (a) of 
Unstarred Question No. 2931 on 6 Decem-
ber, 1985 regarding acceptance of customs 
duty by draft issued by scheduled bank 
and state: 

(a) the reasons why Delhi Custom 
House Treasury does not accept drafts, 
pay orders and cheques issued by the 
nationalised banks; 

(b) the reasons why Custom House 
Treasury has not been opened at Central 
Warehousing Corporation, Nt~W Delhi to 
facilitate the trade with above referred 
facility of acceptance of demand draft and 
pay orders et~; and 

(c) the revenue collected year-wise by 
the State Bank of India on account or 
customs duty at the Central Warehousing 
Corporation, New De1hi during the last 
two years, year-wise details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y): (8) The 
Delhi Custom House- Trea~ury is accepting 
drafts; pay orders and cheques issued by 
nationalised banks for payment of 
Customs duty. 

(b) Under the departll1entali,sttion. of 
accounts sobeme, the ass~sets are reqUtred 
to deposit the duty in Delhi in ~c ll.eso"e 
Bank oflmita, State Bank of India, 8'04 




